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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
Original Application No. 179 OF 2026

IN THE MATTER OF:

Vinay Shukla ...Applicant
VERSUS

State of Uttarakhand & Ors. ...Respondents

Response /Status Report by way of Affidavit on behalf of the Executive
Officer, Nagar Palika Parishad, Tanakpur (Respondent No. 3) in
compliance of order dated 02/04/2026.

I, Rishabh Uniyal, aged about 28 years, S/o Sachita Nand Uniyal, presently
holding the position of Executive Officer, Nagar Palika Parishad, Tanakpur,

Champawat, Uttarakhand, do hereby solemnly affirm and state as follows:

1. That I am the Executive Officer, Nagar Palika Parishad, Tanakpur,
Champawat, Uttarakhand, and in this capacity, I am fully aware of the
facts and circumstances of the present case based on official records,

and as such, I am competent to depose this affidavit.

2. That the present Response Affidavit/Status Report is being filed on
behalf of Respondent No. 03, i.e., the Executive Officer, Nagar Palika
Parishad, Tanakpur, Champawat, in compliance with the order dated
02.04.2026 passed by this Hon’ble Tribunal in the present Original
Application, whereby the Executive Officer, Nagar Palika Parishad,
Tanakpur, Champawat was impleaded as Respondent No. 03 and was
directed to submit a response in respect of the allegations made by the

Petitioner. It was specifically mentioned in para 6 and 8 that:
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6. In view of the averments in the application, we consider it
appropriate to have response of (1) State of Uttarakhand through

Principal Secretary, Environment and Forest, Government of
Palika

“«

Uttarakhand (2) District Magistrate, Champawat (3) Nagar
Parishad, Tanakpur through Executive Officer and (4) Uttarakhand
Pollution Control Board (UKPCB) through Member Secretary who

are impleaded as respondents No. 1 to 4.

8. The respondents no. 1 to 4 are directed to look into the
grievances made in the O.A. and take appropriate remedial action
in compliance with the provisions of the Solid Waste Management
Rules, 2016/2025 and directions given by this Tribunal in O.A.
No.606/2018, Compliance of Solid Waste Management Rules,
2016 within one month and file their replies/ responses within two
months with all requisite details regarding action taken/proposed
to be taken with budgetary allocations and timelines for

completion..

»

That it is submitted that Nagar Palika Parishad, Tanakpur is carrying
out door-to-door garbage collection across all 11 wards falling within its
jurisdiction, ensuring systematic and regular collection of municipal
solid waste from households and commercial establishments. The
collected waste is transported to the Material Recovery Facility (MRF)
Centre located within the Municipal premises, where scientific

segregation of waste into wet and dry components is undertaken.

That the Nagar Palika Parishad, Tanakpur has established an organized

mechanism for waste segregation, whereby trained personnel ensure

q‘lﬂ 7} qﬂ‘
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that biodegradable and non-biodegrada:];laaste streams are separated

in accordance with prescribed norms.

That with respect to wet waste (biodegradable waste), the Nagar Palika
Parishad has constructed 06 compost pits within the Municipal
premises, wherein composting is carried out in an environmentally
sound manner to convert organic waste into compost. The compost SO
generated is utilized and/or disposed of in accordance with applicable

guidelines, thereby reducing the burden on landfill sites.

That with respect to dry waste, recyclable and saleable materials are
segregated at the MRF Centre and stored systematically for further

disposal through authorized recyclers or agencies.

That the entire process of collection, segregation, énd primary
processing is being undertaken in compliance with the provisions of the
Solid Waste Management Rules, 2016. The pictures/ photographs of the
aforesaid system of waste collection and processing are annexed

herewith and marked as Annexure A.

That it is submitted that due to non-availability of adequate land for
final disposal of residual waste, the Nagar Palika Parishad is presently

constrained to adopt interim measures for storage of such waste.

That after segregation of wet and dry waste, the mixed waste which
cannot be segregated is being stored at a designated solid waste
collection site situated in an outlying area along NHPC Road. The said
site is being used only as a temporary and interim storage facility,

pending development of a permanent structure for scientific disposal.

That it is respectfully submitted that the location and topography of the
said waste collection site ensure that there is no adverse impact on

nearby water bodies, inasmuch as:

i. The route leading to the Barrage and the route leading to Crusher

lie between the river and the waste collection site;
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ii. There is no direct connectivity or discharge channel from the

waste site to the river.

That the Nagar Palika Parishad, Tanakpur is taking all necessary

preventive and precautionary measures at the said site, including:

i. Regular spraying of insecticides;
ii. Measures for control of foul odour;
iii. Steps to prevent breeding of mosquitoes and spread of infectious

diseases.

That the Nagar Palika Parishad, Tanakpur reiterates its commitment to
strict compliance with the Solid Waste Management Rules, 2016, and
continuous efforts are being made to ensure adherence to the said
Rules at all stages of waste management. The relevant
Pictures/photographs depicting the spraying of the insecticide in the

abovesaid are annexed herewith and marked as Annexure B.

That it is submitted that in order to address the issue of accumulated
legacy waste at the said site, the Nagar Palika Parishad, Tanakpur has
undertaken proactive steps for its scientific disposal. A Detailed Project
Report (DPR) amounting to Rs. 76.34 lakhs have been prepared for
disposal of legacy waste.

That the said DPR was forwarded vide office letter No.
726 /Estimate /TAC/2024-25 dated 02.12.2024 to the Director, Urban
Development Directorate, Uttarakhand, Dehradun, for approval and
financial sanction. Thereafter, vide communication dated 26.06.2025,
the Director, Urban Development Directorate, Uttarakhand, forwarded
a proposal to the Additional Secretary, Urban Development,
Government of Uttarakhand, for approval of funds.

That the said proposal contemplated approval of Rs. 61.73 lakhs at the
rate of Rs. 550 per metric ton for disposal of approximately 11,223.47

metric tons of legacy waste under the Swachh Bharat Mission 2.0 /
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Ring Fenced Account. It was further proposed that the remaining
amount of Rs. 14.61 lakhs would be borne by the Nagar Palika

Parishad, Tanakpur from its own resources.

That pursuant to the aforesaid proposal, the Municipal Council has
already received an amount of Rs. 45.80 lakhs from the Government on
23.04.2026, for execution of the project. The Municipal Council is in
the process of utilizing the said funds for disposal of legacy waste in a
scientific and environmentally compliant manner. Copy of the aforesaid

communications are annexed herewith as Annexure C.

That Nagar Palika Parishad, Tanakpur has initiated the process of
inviting e-tenders for disposal of legacy waste, and necessary
administrative and procedural steps are being undertaken. The
tendering process is being carried out in accordance with applicable
rules and transparency norms. Copy of the aforesaid e-tenders and

administrative procedures are annexed herewith as Annexure D.

That it is submitted that in order to provide a permanent and scientific
solution for waste disposal, the Nagar Palika Parishad, Tanakpur has
taken steps for establishment of a trenching ground. The proposals for
transfer of forest land for construction of a trenching ground have been
prepared and uploaded on the Parivesh Portal. The said proposal
bearing No. FP/UK/Others/563634 /2025 is presently pending at the

level of the State Secretary for recommendation and approval.

That upon receipt of approval for forest land transfer, the Municipal
Council shall expeditiously undertake construction of the trenching
ground. Thereafter, waste disposal shall be carried out strictly through
scientific methods in full compliance with the Solid Waste Management
Rules, 2016. Copy of the aforesaid communications are annexed

herewith as Annexure E.

That it is further submitted that steps are also being taken at a regional

level to address waste management in an integrated manner. The

~da

Drec
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Managing Director, Uttarakhand Infrastructure and Industrial
Development Board (UIIDB), vide letter No. 612 dated 18.07.2025, has
requested the District Magistrate, Udham Singh Nagar, for allotment of
land for SWM facility. The purpose of the said request is to develop an
Integrated Solid Waste Management facility for Tanakpur, Banbasa,
and Khatima areas under the Sharda Corridor Project. The said
initiative, once implemented, shall significantly improve waste
management infrastructure and ensure environmentally sustainable
disposal practices. A copy of the aforesaid letter No. 612 dated
18.07.2025 is annexed herewith as Annexure F.

Located near the Maa Purnagiri shrine, the Tanakpur Municipal
Council faces significant waste management challenges due to the
continuous influx of tourists. Nevertheless, the Council remains
committed to its bona fide efforts to manage solid waste in strict

accordance with the approved statutory framework.

That constraints relating to land availability and infrastructure are
being actively addressed through proposals, funding mechanisms, and

administrative initiatives.

That the answering deponent assures this Hon’ble Tribunal that all
necessary steps are being taken and shall continue to be taken to
ensure strict compliance with the Solid Waste Management Rules,

2016, and directions issued by this Hon’ble Tribunal.

NENT
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VERIFICATION

I, the deponent above named, do hereby verify that the contents of the above
affidavit are true and correct to my knowledge and belief, based on official

records, and nothing material has been concealed therefrom.

Verified at on this ___ day of , 2026.

ZaegdurTEE)
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Annexure - 2
Office of the Municipal Council Tanakpur, District Champawat.

Date:- 02-12-2024

Reference No:- 726/Estimate/T.A.C./202425/
To.

The Director, Directorate of Urban Development, Uttarakhand, Dehradun.

Subject-: Regarding the approval of DPR for Legacy Waste disposal under Municipal
Council Tanakpur.

Sir,

On the above-mentioned subject, the DPR/Estimate for Legacy Waste disposal under
Maunicipal Council Tanakpur, amounting to Rs, 76,34 Lakhs, is being submitted herewith after
having undergone T.A.C. by the District Level Committee.

Therefore, it is requested that you kindly facilitate the release of funds amounting to Rs.
76.34 Lakhs from the Government for the disposal of legacy waste under Municipal Council
Tanakpur.

Enclosure-: Estimate (01 copy)

Yours faithfully,

Executive Officer,

Municipal Council Tanakpur.

Copy to-: Submitted to the following for information and necessary action.
1-: Submitted to the District Magistrate, Champawat, for information.

2-: Nodal Officer, Hon'ble Chief Minister's Camp Office, Tanakpur.

Executive Officer,
Municipal Council Tanakpur.
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Annexure - 2

Directorate of Urban Development, Uttarakhand.
31/62 Rajpur Road, Dehradun-248001

Email -sbmurbaninfo@gmail.com, Telephone and Fax- 0135-2742885

To,

Additional Secretary, Urban Development Department, Government of
Uttarakhand.

Subject- Regarding the approval of the DPR for the disposal of legacy waste under
Municipal Council, Tanakpur.

Sir,

Please refer to Letter No. 726 dated 02.12.2024 from the Executive Officer, Municipal
Council, Tanakpur (copy enclosed) through which the DPR for the disposal of 11,223.47 metric
tonnes of legacy waste within the urban body area, costing Rs. 76.34 lakh, has been submitted for
approval following the TAC.

2- As per the above, for the disposal of 11,223.47 metric tonnes of legacy waste at the rate
of Rs. 550.00 per metric tonne, an amount of approximately Rs. 61.73 lakh may be considered
for approval under the Swachh Bharat Mission 2.0 / Ring Fenced Account head.

3- Against the total DPR cost of Rs. 76.34 lakh, the remaining amount of approximately Rs.
14.61 lakh may be borne by the urban body itself.

Therefore, the original copy of the DPR/proposal submitted by the Municipal Council,
Tanakpur is forwarded to the Government with the request to kindly take further action at the
Government level for granting approval to the subject proposal under the Swachh Bharat Mission
2.0/ Ring Fenced Account head.

Enclosure: As above

Yours faithfully,
(Dr. Lalit Narayan Mishra)

Additional Director.

Number and Date as above.

TR gifesr afoe
STHYR (T
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Annexure - 2

Copy forwarded to the following for information and necessary action:-

1- District Magistrate, Champawat, Uttarakhand.

2- Executive Officer, Municipal Council, Tanakpur.
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Annexure - 2
Number-354254/1V-3/2025-12(11 SWM)/2025
From,
Santosh Badoni,

Additional Secretary,

Government of Uttarakhand.

To,

Director,

Directorate of Urban Development,

Uttarakhand, Dehradun.

Urban Development Section-3 Dehradun: Dated: 18 December, 2025

Subject: Regarding release of funds from the Ring fenced account for legacy waste
disposal/solid waste management of local urban bodies in the financial year 2025-26.

Sir,

With reference to the proposals for legacy waste disposal/solid waste management projects
of various urban bodies provided vide various letters of the Directorate of Urban Development,
Uttarakhand on the above subject, I have been directed to state that in compliance with the order
dated 11.05.2023 passed by the Hon'ble National Tribunal in O.A. No. 606/2022, financial and
administrative approval is hereby granted for a total amount of Rs. 908.06 Lakh (Rupees Nine
Crore Eight Lakh Six Thousand only) found justified for a total of 09 schemes in the financial year
2025-26 from the funds secured in the Ring Fenced Account (non-lapsable) constituted at the level
of the Directorate of Urban Development, Uttarakhand for solid waste management in urban local
bodies, and as the first installment, Enclosed Appendix-1 the Hon'ble Governor is pleased to
accord sanction for the expenditure of a total amount of Rs. 523.22 Lakh (Rupees Five Crore
Twenty Three Lakh Twenty Two Thousand only) as per the table/details mentioned therein, subject
to the following restrictions and conditions:=

(i) Compliance with the conditions mentioned in the SOP issued for the
operation of
the Ring fenced account vide Government Office Memorandum dated 22.10.2024
regarding the said action plans shall be ensured.

TR e qiRE
m(ﬂ‘qﬁﬂ



(iii)

(@iv)

Cent percent compliance with the guidelines and standards issued by the
Ministry of Housing and Urban Affairs, Government of India for the said
scheme shall be ensured.

Compliance with the guidelines issued by the NGT and other agencies
regarding solid waste management shall be ensured in letter and spirit.

All formalities from a technical perspective prior to the commencement of
work

e
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Ensure the execution of the work while keeping in mind the prevailing
rates/specifications of the department.
(v) The concerned executing agency shall be fully responsible for the designs
and quantitics provided in the detailed estimate.
(vi) Prior to making any changes (only in case of unavoidable circumstances) to
the provisions of the approved detailed estimate and the provisions of the

technical sanction estimate, the consent of the competent officer must
mandatorily be obtained.

(vii) The orders issued by the Chief Secretary, Government of Uttarakhand, vide
Government Order No. 2047/X1V-219(2006), dated 30.05.2006, shall be
strictly followed.

(viii) While executing the approved work, strict compliance with the Financial
Handbook,
Budget Manual, Uttarakhand Procurement Rules (Amended), 2025, and
Government Orders issued from time to time regarding economy shall be ensured.

(ix) Ttem-wise expenditure on the action plan shall be limited to the amount
sanctioned for each item. Under no circumstances shall expenditure exceed

the sanctioned amount.

(%) The disposal of residual products after waste processing shall be ensured
based on environmental standards.

(xi) The Executive Officer of the concerned body shall provide the progress
report (including photographs) of the said works to the Government and the

Directorate of Urban Development by the 2nd of every month.

(xii) The guidelines mentioned in Finance Department Government Order No.
1/287566/E79713/09(150)2019/XXVII(1)/2025, dated March 31, 2025,
regarding the approved works shall be strictly followed.

Enclosure-Appendix-1

Digitally signed by Santosh Badoni Date: 18-12-2025 15:27:44
Yours faithfully,

(Santosh Badoni) Additional Secretary.

TR i qfe
SRR (T
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Appendix-1
Enclosure to Government Order No. 354254/1V-3/2025-12(11 SWM)/2025 Dated December 18,
2025
Sr. No. Body/Entity | Approved Work | Justified Cost | (Amount in Rs.
Lakh)
Amount being
released
1 Municipal Legacy Waste 256.00 102.40
Corporation, Disposal Action (Against total
Rudrapur Plan project cost of
Rs. 448.00 Lakh,
Rs. 192.00 Lakh
from SBM 2.0
and remaining
amount of Rs.
256.00 Lakh
from Ring
Fenced Account)
2 Municipal Legacy Waste 46.93 46.93
Council, Barkot | Disposal Action
Plan
3 Municipal Legacy Waste 76.34 45.80
Council, Disposal Action
Tanakpur Plan
4 Municipal Legacy Waste 67.38 40.42
Council, Pauri Disposal Action
Plan
5 Nagar Panchayat, | Legacy Waste 69.23 41.53
Landhaura Disposal Action
Plan
6 Nagar Panchayat, | Legacy Waste 27.10 27.10
Bhagwanpur Disposal Action
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Plan
Municipal Legacy Waste 75.50 45.30
Council, Disposal Action
Champawat Plan
Municipal Legacy Waste 117.01 70.20
Council, Disposal Action
Lohaghat Plan
Nagar Panchayat, | Solid Waste 172.57 103.54
Thalisain Management

Project

Grand Total 908.06 523.22

(Rupees Five Crore Twenty Three Lakh Twenty Two Thousand Only)
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Dil:ectorate of Urban Development, Uttarakhand. 31/62,
Rajpur Road, Dehradun-248001

Email - info.udduk@gmail.com Telephone - 0135-2749541, Fax. 0135-2749542
4

Email/Speed Post/By Hand

Dated November 26, 2025
Letter No. - 4747 /27830/Shi.Pho.Aa./202526 r

To,
1- Municipal Commissioner 2- Executive Officer,
Municipal Corporation Rudrapur. Municipal Council, Barkot/T anakpur/Pauri/
Champawat/Lohaghat
Nagar Panchayat

Landhaura/Bhagwanpur/Thalisain

Uttarakhand, Dehradun.

Subject: Regarding release of funds from Ring Fenced Account for Legacy Waste
disposal/Solid Waste Management of local urban bodies in the financial year 2025-26.

Sir,

Kindly refer to the aforementioned subject, funds are to be released from the Ring Fenced
Account for Legacy Waste disposal/Solid Waste Management of local urban bodies in the financial
year 2025+26. The said funds are secured ina Single Nodal Account opened in HDFC Bank. As per
Point-7 of the Standard Operating Procedure (attached) for the implementation of the S.N.A. system
for state-funded schemes: "For the seamless management of ‘funds, the Single Nodal Account and
all zero-balance subsidiary accounts shall preferably be maintained with the same bank. However,
S.N.A. may select different banks for opening Single Nodal Accounts for various state-funded
schemes."

2- Therefore, in view of the above, you are all requested to kindly open a Zero Balance
Current Account in your nearest HDFC Bank so that the withdrawal limit can be released for the
utilization of funds from the Ring Fenced Account for Legacy Waste disposal/Solid Waste

Management.
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Directorate of Urban Development, Uttarakhand. 31/62,
Rajpur Road, Dehradun-248001

Email - info.udduk@gmail.com Telephone - 01 35-2749541, Fax. 0135-2749542

Enclosure- As above. Yours faithfully,
(Vaibhav Gupta)

Joint Director

Copy- Forwarded to the following for information.

1- Branch Manager, HDFC Bank, Branch-Gujrada, Sahastradhara Dehradun, with the
instruction to contact the said bodies and complete the proceedings for opening Zero

Balance Current Accounts immediately today itself.

(Vaibhav Gupta)

Joint Director
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Directorate of Urban Development, Uttarakhand. 31/62,
Rajpur Road, Dehradun-248001

Email - info.udduk@gmail.com Telephone - 0135-2749541, Fax. 0135-2749542
Office of the Municipal Council, Tanakpur, District Champawat.
Reference No.:- 71 / Legacy Waste / 2026-27 Date:- 25/04/2026 E-Tender

Notice

The general public and interested firms are hereby informed that e-tenders (Double Bid
System) are invited on the website www.uktenders.gov.in from interested firms for the disposal
work of legacy waste collected under the mosque stairs in Ward No. 2 for the Municipal Council,
Tanakpur.

S.No. Scheduled/Information | Date Time

1 Date of Online 27/04/2026 9.30
publication

2 Document Download 27/04/2026 10.00
start Date

3 Pre bid meeting office | 02/05/2026 13.00
nagar palaika tanakpur

4 Online Bid Submission | 06/05/2026 13.00
start Date

5 Online Bid Submission | 18/05/2026 14.00
End Date

6 Offline documents 18/05/2026 14.15
Submission End Date

6 Bid opening Date 18/05/2026 15.00

For detailed descriptions of the tender, tender forms can be downloaded from
https://uktenders.gov.in. Any amendments to the dates and terms shall only be posted on
www.uktenders.gov.in.

(Rishabh Uniyal)
Executive Officer

Municipal Council, Tanakpur.

fi er t ove.
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Directorate of Urban Development, Uttarakhand. 31/62,
Rajpur Road, Dehradun-248001

Email - info.udduk@gmail.com Telephone - 0135-2749541, Fax. 0135-2749542

Copy to:- Forwarded to the following for in formation and necessary action.

1. Hon'ble Chairman, Municipal Council, Tanakpur.

5. Forwarded to the Sub-Treasury Officer, Tanakpur and Assistant Engineer, Public Works
Department, Tanakpur with the request to kindly be present at the Municipal Office on
18/05/2026 at 15:00 PM for the examination and recommendation of the received tenders.
Forwarded to the Editor, daily newspapers Amar Ujala, Dainik Jagran, and Shah Times with
the intent that they kindly publish the said e-tender notice in the next issue in minimum space

at government rates.
Notice Board, Municipal Council Tanakpur / Assistant Engineer, Public Works Department

Tanakpur.
Executive Officer

Municipal Council, Tanakpur.
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Amar Ujala
Kumaon

Rudrapur, Saturday, 27 April 2024

7

Office of the Municipal Council, Tanakpur, District Champawat
E-Tender Notice

It is hereby informed to the general public and interested firms that e-tenders (Double Bid
System) are invited on the website www.uktenders.gov.in from interested firms for the disposal
of legacy waste collected under future practices in Ward No. 2 for the Municipal Council,
Tanakpur.

S.No. Scheduled/Information | Date Time

1 Date of Online 27.4.2024 9.30
Publication

2 Document Download 27.4.2024 10.00
start Date

3 Pre bid meeting office 02.05.2024 13.00
nagar palika tanakpur

4 Online Bid Submission 06.05.2024 13.00
start Date

S Online Bid Submission 18.05.2024 14.00
End Date

6 Offline Documents 18.05.2024 14.15
Submission End Date

7 Bid opening Date 18.05.2024 15.00

For detailed particulars of the tender, tender forms can be downloaded from
https://uktenders.gov.in. Any amendments to the dates and conditions will be posted only on
www.uktenders.gov.in.

(Rishabh Uniyal)

Executive Officer
Municipal Council, Tanakpur.
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I Office of the Municipal Council, Tanakpur (Champawat) !!
Email- eo.nppt@yahoo.in

Ref. No. - 1121/Misc./2025-26 Date- 02-11-2025

To.
Divisional Forest Officer, Forest Division, Haldwani.

Subject-: Regarding the construction of a trenching ground below the stairs in Ward No. 2 under
Municipal Council Tanakpur in District Champawat.

Sir,
In reference to the above subject, please be informed that forest land proposals for the

construction of a trenching ground below the stairs in Ward No. 2 under Municipal Council
Tanakpur have been prepared in 03 copies and are being forwarded for countersignature.

Enclosure-: As stated above.

Yours faithfully,
Executive Officer,

Municipal Council Tanakpur.

Copy to-:
1-: Shri Laxman Singh Bohra, Junior Engineer, Municipal Council Tanakpur.

2-: Forest land transfer file.

Executive Officer,

Municipal Council Tanakpur.

T At
TR Ui g
2T (SHEd



) i 2 aCAR P
graticn- £9 Rale. Piuj=e ” e w1 Organiso jon Name TALARE

TARIYESH  numtry of Ervrenment Forest and Cimate Chanre
wekorne Priyanke Raikwal( Des!

Construction of Trenching Ground At Tonokpur Fair ploce in Distt. champawat. petall - (SW No.: sw/270673/ 2025)
i e Sasmews
. appass OnoefealIe

3
CAr{256706/202€

apprent Snyankn Do
selcet Application Form

@
-3
3
(N
; .
.fﬂm Apply Frogect Claorance
. ~ Select pplicanla Ferm

~parmnee Type

[
| &
A/ a Clearances appled
<
G\J Lorm £ (Par 1) Liverson of Forest Jun=
e
'AA,D m— proposal staze proposgiStous  Proposal submission Date

FP[uU/OTHERS [563634{2025 UTTARACHAND gy s Foroy Irocgl Daiia

#

St

""I'Ppp

gEd

QP




PARIVESH | PARIVESH

Ministry of Environment, Forest and Climate Change

Ministry of Environment, Forest and Climate Change

:

B e

46

Welcome Priyanka Raikwal | Designation: EO, Role: Project Proponent, Organisation Name: NAGAR PANCHAYAT

BANBASA (Super User)

Construction of Trenching Ground At Tanakpur Fair place in Distt.
Champawat. Detail - (SW No. : SW/270673/2025)

UTTARAKHAND , CHAMPAWAT

Applied on : 08/08/2025
CAF/255705/2025
Applicant: Priyanka Raikwal

Apply Project Clearance

Select Clearance Type

Select Application Form

Select Applicable FonnApply

Clearances Applied

ri“—orm-A (Part-I): Diversion of | Proposal State Proposal Status | Proposal
Forest Land Submission Date
Proposal No. UTTARAKHAND 30/12/2025

FP/UK/OTHERS/553634/2025
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EREY
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View Form | Track | Delete

™

R



47

12
Letter l"lo.6 /19/M.P.S.C/UTIDB/2024-25

From, Dehradun, Date: | 8 July, 2025

R. Meenakshi Sundaram,
Managing Director,
UIDB, Uttarakhand.

To,
The District Magistrate,
Udham Singh Nagar,
Uttarakhand.

Sub: Request for Allotment of Land in Khatima for Development of Integrated Solid Waste
Management Plan.

Dear Sir,

The Uttarakhand Infrastructure and Investment Development Board (UTIDB) has initiated the
project for Preparation of “Vision, detailed design, integrated infrastructure development plan, and
implementation strategy; and to provide construction management support for development of Sharda
Riverfront and adjoining areas in Tanakpur, Distt Champawat, Uttarakhand”.

For this purpose, M/s Egis India Consulting Engineers Pvt. Ltd. (EGIS) in joint venture with
Aesthetic Designs LLP have been engaged for consultancy assistance to UIDB for preparation of the
master plan of the above mentioned corridor.

As per the EC mecting held on 215t May 2025 under the Chairmanship of Chief Secretary &

t review meeting held with the District Magistrate of Champawat on 27th July 2025, an

Solid Waste Management Plan has been proposed to be undertaken as part of the above

mentioned master planning framework. And this Cluster model will cater the Solid Waste Management

of Khatima, Banbasa and Tanakpur.
In this regard, your office may kindly undertake the process for identification and allotment of

Suitable land in Khatima for setting up this Integrated Waste Management Plant. The identified parcel
should ideally meet the technical and environmental criteria for waste processing and be accessible to

all three towns. o kg Ee e .
We request your support and cooperation in enabling this initiative, which holds significant
and energy generation in the region.

value for improving urban sanitation, environmental quality, -
le,

(R. Meenakgfi Sundaram)
Managing Director.

Copy to:

1) District Magistrate, Champawat, for Information.

2) SDM Tanakpur, for Information.

3) Nodal Officer, UIIDB

4) Shri. Rajeev R. Singh, SPOC- Sharda Corridor project,
5) Team Leader, Sharda Corridor Project for Information.

/

(R, Meenakshi Sundaram)
Managing Director.

urferer aftes
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